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O R D E R 

09.01.2020  The Learned Counsels for the erstwhile Resolution 

Professional and the current Resolution Professional (appearing for 

Respondent Nos.2 and 3) are directed to file all the Progress Reports by 30th 

January, 2020.  

Registry is directed to list the matter on 31st January, 2020.  

  

   
     [Justice Venugopal M.] 

      Member (Judicial) 
 

 

 
[Kanthi Narahari] 

Member (Technical) 
 

 

 
[V.P. Singh] 

Member (Technical) 

/rs/md 
  


